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FIIRE H GATGT
FferET

75 fReelt, 17 7awav, 2014

qr.#1.fA. 815 (31).—Fes T TLRIC FUAT AT, 1956 (1956 FT 1) T €T 642 Ft ITLTT (1) *F
FT (F) 3T (F) T T TRl AT TN FXd g0 HAAT (Fard GEah) e Fa9 siw 3%9, 1956 &

ST FIMET FA & g et Fas aardr 8, a9iq—
1. (1) =7 =8 T 919 FOAT (FET TR AT 9907 vd I%57 qera_ 779, 2014 2|
(2) T A=W TSI § YT H A T TG g

2. FHUAT (FIT ACHRT) AT 7| ud w=, 1956 § 7w 12F § “(Ir@m) su+r Fr faswr 57

FTIRT 3T 9Teal & o “FHTeaTee 1 AATT §” 9reg T STUA|

[®T. /. 5/80/2012-F1uer. V]

feoqur: g= srfe=AT AE F 9O, W11 92-3, 3UET (i) § 9rHL . et 432(3), aEe 18 S9ad,
1956 ZTeT STFT f¥ T off sfiw qersaq FAeaforfea sferg=mmsit g denfara i 18—

w.4. | =T e Fferg=mT feeis
1 F1.59.3m. 2535 01-11-1956
2. | =#r.f.em 3135 21-12-1956
3. |=r.fem 237 19-01-1957
4. | =#1.f3.8m 2105 29-01-1957
5. | =r.f9.3m 3038 28-09-1957
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6. | =r.fA.3m 3867 07-12-1957
7. | @A 48 22-02-1958
8. |=rafA. 723 23-08-1958
9. |&=raf. 750 30-08-1958
10. | @rarfa. 1026 1-11-1958

11. | ara#fa 14 03-01-1959
12. | #r#rfa. 548 09-05-1959
13. | "rarfa.1140 17-10-1959
14. | =rafa 1224 07-11-1959
15. | =r#fa. 1364 12-12-1959
16. | @rarf. 220 27-02-1960
17. | =r#r.fa. 595 28-05-1960
18. | #rarfa. 195 18-02-1961
19. |@ra#fa. 814 24-06-1961
20. |=@r#LA. 1105 09-09-1961
21. | @&, 1408 25-11-1961
22. |#ra#fA. 653 12-05-1962
23. |#raEnfA. 344 02-03-1963
24, |=raEfA. 628 13-04-1963
25. | #@ra#LfA. 97 16-01-1965
26. | =@ 822 12-06-1965
27. | ar#A. 1570 30-10-1965
28. | @r#r.f4. 368 19-03-1966
29. | = 421 18-03-1966
30. | @raErf. 499 09-04-1966
31. | @rFrfA. 743 21-05-1966
32. | #rFrfA. 847 04-06-1966
33. | @rarfA. 1266 13-08-1966
34. | =r#f. 130 20-01-1968
35. | @r.#1.f9. 667 30-06-1973
36. | @r.#.f. 327(=) 10-06-1975
37. | "r.EL. 414(3) 16-07-1975
38. | @r.#.fA. 2596 01-11-1975
39. | =r.#r.fA. 2828 13-12-1975
40. |=rafe. 154 31-01-1976
41. | ararfa. 248(3) 24-03-1976
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42. | arFrf. 627 14-05-1977
43. | FrFA. 24(30) 09-01-1979
44. | =rF1.fA. 1256 06-10-1979
45. | ar.#1.f7. 555(31) 04-09-1982
46. | mrarfR. 479(3) 22-04-1988
47. | mrarfR. 694(3) 10-06-1988
48. | #rarfA. 782(3) 13-07-1988
49. | =m.®1.f7. 908(31) 07-09-1988
50. | &T.af. 1032(37) 26-10-1988
51. | =T, 449(3) 17-04-1989
52. | =T, 510(3) 24-05-1990
53. | &@T.af. 795(3) 18-09-1990
54. | =T, 289(3) 31-05-1991
55. | =T, 614(30) 03-10-1991
56. | AT, 754(3) 26-12-1991
57. | @r&rfA. 312(=1) 06-03-1992
58. | @r.aT.fA. 353(3) 26-03-1992
59. | @r.#1.f4. 484(3) 11-05-1992
60. | @T.aT.fA. 581(3) 27-08-1993
61. | @r.wr.fA. 621(31) 24-09-1993
62. | =TT, 286(31) 01-03-1994
63. | @r.ar.fA. 598(3) 28-07-1994
64. | =T, 697(3) 20-09-1994
65. | @T.ar.fA. 283(3) 21-03-1995
66. | AT, 424(31) 26-05-1995
67. | @TaLf. 251(3) 21-06-1996
68. | AT, 97(37) 28-02-1997
69. | @T.af. 126(3) 01-03-1997
70. | =T 16(37) 06-01-1999
71. | @i 23(3) 12-01-1999
72. | =raEnfA. 130(3) 23-02-1999
73. | mrwr.fA. 788(=1) 29-11-1999
74. | =@rEA. 58(3) 17-01-2000
75. | @rarfA. 363(3) 27-04-2000
76. | @raT.fA. 638(3) 26-07-2000
77. | =r.#.fA. 836(31) 24-10-2000
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78. | =rafA. 24(37) 15-01-2001
79. | =raf. 35(3) 24-01-2001
80. | &Ta.f. 51(31) 31-01-2001
81. | &rar.f4. 96(31) 14-02-2001
82. | @ra.fA. 330(31) 07-05-2002
83. | #@r#.fA. 5(s) 03-01-2003
84. | =raLF. 479(=) 12-06-2003
85. | @m.#1.fA. 580(3) 24-07-2003
86. | @T.#1.fA. 56(3) 10-02-2006
87. | @m.#r.fA. 555(3) 14-09-2006
88. | @m.#r.fA. 399(%) 30-05-2007
89. | @r.#1.f4. 500(3) 24-07-2007
90. | @r.#.fA. 720(31) 16-11-2007
91. | =T, 655(3) 12-09-2008
92. | =T, 788(3) 14-11-2008
93. | =T, 824(31) 28-11-2008
94. | =T, 835(3) 04-12-2008
95. | =TT, 868(31) 22-12-2008
96. | @T.a.f. 872(31) 23-12-2008
97. | =T, 876(3) 24-12-2008
98. | @r.#r.fA. 183(3) 20-03-2009
99. | =r.#.fA. 257(3) 17-04-2009
100. | |r.#T.f7. 284 (%) 24-04-2009
101. | |r#r.f3. 643(3) 07-09-2010
102. | "r#T.f3. 649(3) 08-09-2010
103. | AT 1.5, 78(31) 10-02-2011
104. | =r#r.f. 259(3) 26-03-2011
105. | @1 %1.59. 351(3N) 29-04-2011
106. | |T.#.5. 407(31) 26-05-2011
107. | |r.#.f. 408(3) 26-05-2011
108. | |r.#.f. 514(3) 07-07-2011
109. | |r.#.f. 533(3) 14-07-2011
110. | |r.#1.f3. 618(31) 10-08-2011
111. | |Fran. 716(37) 23-09-2011
112. | A&, 749(3) 05-10-2011
113. | =Fr#rf. 313() 24-04-2012
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114. | 91109 4111 31-05-2012
115. | 9r.%1.f9. 548(31 10-07-2012
116. | 9r.#1.f7. 577(31 19-07-2012

(31)
(31)
(31)
117. | &rF1.1. 588(31) 26-07-2012
(51)
(31)

118. | A&, 705( 21-09-2012
119. | =&, 931(a 24-12-2012

MINISTRY OF CORPORATE AFFAIRS
NOTIFICATION
New Delhi, the 17th November, 2014

G.S.R. 815(E).—In exercise of the powers conferred by clauses (a) and (b) of sub-section (1) of
section 642 of the Companies Act, 1956 (1 of 1956), the Central Government hereby makes the following
rules further to amend the Companies (Central Government’s) General Rules and Forms, 1956, namely :—

1. (1) These rules may be called the Companies (Central Government’s) General Rules and Forms
Amendment Rules, 2014.

(2) They shall come into force on the date of their publication in the Official Gazette.

2. In the Companies (Central Government’s) General Rules and Forms, 1956, in Rule 12A, for the
brackets and words “(Accounts) in the Department of Company Affairs”, the words “in the Ministry of
Corporate Affairs” shall be substituted.

[F. No. 5/80/2012-CL.V]
AMARDEEP SINGH BHATIA, Jt. Secy.

Note: The principal notification was published in the Gazette of India, Part II, Section 3, Sub-section (i) vide
number G.S.R. 432(E), dated the 18th January, 1956 and subsequently amended vide the following

notifications:—
Serial Notification Notification Date
Number Number
1. S.R.0O. 2535 01-11-1956
2. S.R.0. 3135 21-12-1956
3. S.R.O. 237 19-01-1957
4, S.R.0O. 2105 29-01-1957
5. S.R.0. 3038 28-09-1957
6. S.R.O. 3867 07-12-1957
7. G.S.R. 48 22-02-1958
8. G.S.R. 723 23-08-1958
9. G.S.R. 750 30-08-1958
10. G.S.R. 1026 01-11-1958
11. GSR. 14 03-01-1959
12. G.S.R. 548 09-05-1959
13. G.S.R. 1140 17-10-1959
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14. G.S.R. 1224 07-11-1959
15. G.S.R. 1364 12-12-1959
16. G.S.R. 220 27-02-1960
17. G.S.R. 595 28-05-1960
18. G.S.R. 195 18-02-1961
19. G.SR. 814 24-06-1961
20. G.S.R. 1105 09-09-1961
21. G.S.R. 1408 25-11-1961
22. G.S.R. 653 12-05-1962
23. G.S.R. 344 02-03-1963
24. G.S.R. 628 13-04-1963
25. G.S.R. 97 16-01-1965
26. G.S.R. 822 12-06-1965
27. G.S.R. 1570 30-10-1965
28. G.S.R. 368 19-03-1966
29. G.S.R. 421 18-03-1966
30. G.S.R. 499 09-04-1966
31. G.S.R. 743 21-05-1966
32. G.S.R. 847 04-06-1966
33. G.S.R. 1266 13-08-1966
34. G.S.R. 130 20-01-1968
35. G.S.R. 667 30-06-1973
36. G.S.R. 327(E) 10-06-1975
37. G.S.R. 414(E) 16-07-1975
38. G.S.R. 2596 01-11-1975
39. G.S.R. 2828 13-12-1975
40. G.S.R. 154 31-01-1976
41. G.S.R. 248(E) 24-03-1976
42. G.S.R. 627 14-05-1977
43. G.S.R. 24(E) 09-01-1979
44. G.S.R. 1256 06-10-1979
45. G.S.R. 555(E) 04-09-1982
46. G.S.R. 479(E) 22-04-1988
47. G.S.R. 694(E) 10-06-1988
48. G.S.R. 782(E) 13-07-1988
49. G.S.R. 908(E) 07-09-1988
50. G.S.R. 1032(E) 26-10-1988
51. G.S.R. 449(E) 17-04-1989
52. G.S.R. 510(E) 24-05-1990
53. G.S.R. 795(E) 18-09-1990
54. G.S.R. 289(E) 31-05-1991
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55. G.S.R. 614(E) 03-10-1991
56. G.S.R. 754(E) 26-12-1991
57. G.S.R. 312(E) 06-03-1992
58. G.S.R. 353(E) 26-03-1992
59. G.S.R. 484(E) 11-05-1992
60. G.S.R. 581(E) 27-08-1993
61. G.S.R. 621(E) 24-09-1993
62. G.S.R. 286(E) 01-03-1994
63. G.S.R. 598(E) 28-07-1994
64. G.S.R. 697(E) 20-09-1994
65. G.S.R. 283(E) 21-03-1995
66. G.S.R. 424(E) 26-05-1995
67. G.S.R. 251(E) 21-06-1996
68. G.S.R.97(E) 28-02-1997
69. G.S.R. 126(E) 01-03-1997
70. G.S.R. 16(E) 06-01-1999
71. G.S.R. 23(E) 12-01-1999
72. G.S.R. 130(E) 23-02-1999
73. G.S.R. 788(E) 29-11-1999
74. G.S.R. 58(E) 17-01-2000
75. G.S.R. 363(E) 27-04-2000
76. G.S.R. 638(E) 26-07-2000
7. G.S.R. 836(E) 24-10-2000
78. G.S.R. 24(E) 15-01-2001
79. G.S.R. 35(E) 24-01-2001
80. G.S.R.51(E) 31-01-2001
81. G.S.R. 96(E) 14-02-2001
82. G.S.R. 330(E) 07-05-2002
83. G.S.R. 5(E) 03-01-2003
84. G.S.R. 479(E) 12-06-2003
5. G.S.R. 580(E) 24-07-2003
86. G.S.R. 56(E) 10-02-2006
87. G.S.R. 555(E) 14-09-2006
88. G.S.R. 399(E) 30-05-2007
89. G.S.R. 500(E) 24-07-2007
90. G.S.R. 720(E) 16-11-2007
91. G.S.R. 655(E) 12-09-2008
92. G.S.R. 788(E) 14-11-2008
93. G.S.R. 824(E) 28-11-2008
94. G.S.R. 835(E) 04-12-2008
95. G.S.R. 868(E) 22-12-2008
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96. G.S.R. 872(E) 23-12-2008
97. G.S.R. 876(E) 24-12-2008
98. G.S.R. 183(E) 20-03-2009
99. G.S.R. 257(E) 17-04-2009
100. G.S.R. 284(E) 24-04-2009
101. G.S.R. 643(E) 07-09-2010
102. G.S.R. 649(E) 08-09-2010
103. G.S.R. 78(E) 10-02-2011
104. G.S.R. 259(E) 26-03-2011
105. G.S.R.351(E) 29-04-2011
106. G.S.R. 407(E) 26-05-2011
107. G.S.R. 408(E) 26-05-2011
108. G.S.R. 514(E) 07-07-2011
109. G.S.R. 533(E) 14-07-2011
110. G.S.R. 618(E) 10-08-2011
111. G.S.R. 716(E) 23-09-2011
112. G.S.R. 749(E) 05-10-2011
113. G.S.R. 313(E) 24-04-2012
114. G.S.R. 411(E) 31-05-2012
115. G.S.R. 548(E) 10-07-2012
116. G.S.R. 577(E) 19-07-2012
117. G.S.R. 588(E) 26-07-2012
118. G.S.R. 705(E) 21-09-2012
119. G.S.R. 931(E) 24-12-2012

Printed by the Manager, Government of India Press, Ring Road, Mayapuri, New Delhi-110064

and Published by the Controller of Publications, Delhi-110054.



